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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. NO. 396/2022

IN THE MATTER OF:

GOPAL CHANDRA VANWASSI ...PETITIONER
VERSUS

STATE OF UTTRAKHAND AND ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF M/S ASHOK STONE CRUSHER-
RESPONDENT NO. 6

MOST RESPECTFULLY SHOWETH:

A. The present response is being filed on behalf of the Respondent No.
6, consequent to the order of this Hon’ble Tribunal dated 08.02.2023.

B. It is submitted at the outset itself that as on date, the Respondent
No. 6 is following all the norms and regulations relating to
establishment and operation stone crusher unit in the State of
Uttarakhand . The compliance of the Respondent No. 6 has been
noted by the UK State Pollution Control Board vide its affidavit
dated 07.02.2023.

C. It is submitted that the present proceedings arise consequent to the
Report filed by the State PCB. In the Report filed by the State PCB,
certain deficiencies were highlighted, consequent to which the
Respondent No. 6 was issued a show cause notice dated 27.08.2022.

D. It is submitted that instead of contesting the said show cause notice
at that stage, and instead of filing a response before this Hon’ble

Tribunal at that stage, the Respondent No. 6 however took remedial
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steps, in accordance with the show cause notice to ensure that no
damage to the environment was caused. It is submitted that the
factum of such compliance has been recorded in the aforementioned
affidavit of the State PCB. It is therefore submitted that as on date
there is no violation of the norms/regulations.

E. It is submitted however as follows:

a. That the unit was established in 1986.

b. The Respondent No. 6 being aware of its obligations to the
environment therefore applied to the erstwhile UP State
Pollution Control Board for Registration. Formal approval letter
dated 05.08.1986 was issued by the UP SPCB since then the
unit was running in compliance with all the rules and
regulations and in the interregnum period no adverse remarks
were found against the Respondent No. 6. A copy of the Letter
of the UP State Pollution Control Board is hereby annexed as
Annexure Al.

c. It is submitted that thereafter from time to time the
Respondent No. 6 has been taking consent from the Pollution
Control to Operate and the last consent was applied for
30.10.2021 which was granted initially as Provisions
Consolidated Consent and Authorisation, however on
06.11.20221 the Respondent No.6 has been granted a CCA that
is now valid till 31.10.2026. A copy of the CCA dated

31.10.2026 is hereby annexed as Annexure A2.
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d. It is submitted that in 2008 the State introduced the stone
crusher policy laying down certain norms and regulations to be
followed, which norms too the unit was complying with from
time to time.

e. It is submitted that in 2021 the updated stone crusher policy
was introduced by the State Government consequent to which
a revised permission/consent to operate a stone
crusher/screening plant was issued to the Respondent No. 11
vide Letter No. 1490/VII-A-2021/68/WRIT/TC1 dated
17.08.2021. Vide this numerous terms and conditions were
imposed upon the Respondent No.6 A copy of the
permission/approval dated 30.09.2021 is hereby annexed as
Annexure A3.

A. Siting/Location Norms are not applicable to the unit being an
exempt unit.

a. It is submitted that the Respondent No. 11 was established a
time when there were no siting norms, in terms of distance to
be maintained from certain zones/units of residence etc. hence
in accordance with the policy the unit is exempt from the siting
norms introduced after the unit was established.

b. It is submitted that the only requirement is to maintain a 6 Mts.
Distance which the unit complies with. A copy of the Uttrakhand
Crusher Policy 2021 and its amendment is hereby annexed as

Annexure A4
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B. Green Belt is in existence and the show-cause notice requires
to be set aside to that extent

a. It is submitted that the unit has already established a sufficient
green belt along the unit and the size of the trees and the
height shows that the trees are old and that therefore the unit
is following the norms and regulations. It is submitted that the
green belt in accordance with the 2021 policy has been
established as is evident from the younger trees on the outside
to the boundary wall of the unit, and much taller and thicker
trees growing from inside the boundary of the unit. A copy of
the photographs showing the green belt are hereby annexed as
Annexure AS5.

b. It is submitted that therefore the Objection No. 1 as raised by
the State PCB in the consequent Show Cause Notice dated
27.08.2022 is required to be dismissed, since it is not possible
that the Respondent No. 6 can establish green belt within a
span of a year or two. It is submitted that the unit had a green
belt around it which is sufficient to contain fugitive emissions
from the unit during operation. It therefore humbly prayed that
the said Objection No. 1 may not be held against the
Respondent.

c. It is submitted that the show cause notice therefore suffers
from a patent non-application of mind and is contrary to the

own inspection of the State PCB itself.
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d. It is submitted therefore the Show Cause notice dated
27.08.2022 may kindly be set aside to that extent.

C. Non-Provision of Interlocking Manufacturing Process and
operation of air pollution control systems.

a. It is submitted that the inspection report submitted to this
Hon’ble Tribunal states that the pollution control/emission
control equipment was found to be installed as well as
functional. However, it was observed that the interlocking of
the manufacturing process has not be provided for.

b. It is submitted that the same objection was also raised in the
Show-Cause Notice. It is submitted that the Respondent No. 6
has already provided for the said interlocking systems and also
provided for sufficient control systems for pollution and
emissions. Hence it is submitted that the aforesaid objection of
the State Pollution Control Board may also be rejected. A copy
of the photographs showing the systems in place is hereby
annexed as Annexure A6.

D. The unit has not provided temper proof electronic meter and
daily water consumption logbook.

a. It is submitted that the Respondent No. 11 has a water
connection from the State Water Resources Department and
the latest water bill is hereby annexed as Annexure A7.

b. It is submitted that that the Respondent No. 11 does not use

any groundwater at all. It is submitted that even for usage of
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such water the Respondent No. 11 maintains a log book. It is
submitted that the Department charges the Respondent No. 6
for a fixed 15,000 KL a month. A copy of the log book of water
usage is hereby annexed as Annexure AS8.

. It is submitted that the State Water Resources Department has
affixed two separate analogue meters in the premises of the
Respondent No. 6 and as of now it is not possible to install a
digital meter without undertaking a lengthy process with the
State Water Resources Department. It is submitted that the
same may not be insisted upon by the State PCB since there is
no ground water abstraction by the unit, and the water is

supplied by the Water Resources Department itself.

In light of the fact that the Respondent No. 6 is fully compliant with the law

and the various rules and regulations, the proof of which the Respondent

No. 11 has now independently placed before this Hon’ble Tribunal, the

present proceedings in so far as they pertain to the Respondent No. 11 may

be closed and appropriate order may be passed.

New Delhi

Filed By

ANIRUDDHA DESHMUKH

ADVOCATE FOE THE RESPONDENT

I-11, 15T FLOOR, JANGPURA EXTENSION
NEW DELHI-110014

MOB-9971633944
EMAIL-aniruddha@smarth.in

Dated: 25.03.2023
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0. 1ne Member-Secretary,
. Uttaranchal Environment Protection & Pollution Control Board
g-115, Nehru Colony, .
Dehradun

Sir,

|/We hereb_y apply for consent to establish/operate/renewal of consent under section 21
of the Air (Prevention and Control of Pollution) Act, 1981 (ActNo. 14 of 1981) as amended up to
date to make emissjon from Industrial Plant owned by (1) h‘sb\ﬁk Qbame Gruehex
MW - wwxa-z(jﬁw Aot vateal for a period up to (2) 2.00(

2 The Annexure, appendices, other particulars and plans are attached herewith in triplicare.

1 |/We further declare that the information furnished in the Annexure/appendices, and plans
is correct to the best of my/our knowledge.

& |/We hereby submit that in case of a change either of the point or the quantity of emission
or of its quality, a fresh application for CONSENT shall be made and until such consentis

granted, no change shall be made.

5. IWe hereby agree to submit to the Board, application for renewal of CONSENT one

month in advance of the date of expiry of the consent period.

6. IWe undertake to furnish any other information within one month of its being called for by

the Board. \

—
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N e Member-Secretary,
‘ UuaranChai Environment Protection & Pollution Control Board,
b 97 Nehru Colony,

pehradun

.

|We hereby apply for consent to establish/operate/renewal of consent under section 21
',.,h;';\if (Prevention and Control of Pollution) Act, 1981 (Agt No. 14 of 1981) as amended uo 1o
ilg;e-tom ke emission fgom Industrial Plant owned by (1) A= holk Stume Gvuihey
aa i 0

el AN g 14 for a period up 19 (2) LegS-10
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1 IWe further declare that the information furnished in the Annexure/appendices, and plans
is correct to the best of my/our knawledge.

ST

IWe hereby submit that in case of a change either ol the point or the quanity of emissia
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= 0 Lo submitted in triplicate) !
‘:‘5’ Application for consont for dischargo/continuation of {

discharge under soction 25/26 of tho water (prevention and control
of pollution) act, 1974.
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1o,

Sir,

‘JtmraﬂChal Environment Protection and Pollution Control Bo

i

Date : 8‘6\?-0\)

Asho\Wl  STene Cor anolest
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T\\O\.W'DQ-

-

The Member-Secretary,

Uttaranchal Environment Protection & Pollution Control Board,
E-115, Nehru Colony,

Dehradun

I/We hereby apply for CONSENT under section 25/26 of the Water (Prevention and Control

Poliution) Act, 1974 (Act No. V1 1874) to bring into use any*® new or altered outlet for the discharce
sewage/trade effluent” to begin with new discharge of sewageftrade effluent or continue to make d

)
T et

charge of sewage/trade effluent from land/premise owned by (1) .. HENM. Mawnor A\ 6. Pdok
Shons.. Corvn VB for a period up to (2) AT ONTReM T 22\ 22\ R0\ 2...

1. Disposal of Liquid/Solid waste :

8) Sewagelsullage via drains/outfall sewers/reatment works. -

b)  Trade effluent via dra'sr;a!ou‘tfalis sewerstreatment works.

) Streams........ river of .............................

) Onland for imgation bearing 8UNVeY NO. ... adjoining|
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) Lake, Pong adjoining/at & dIstance O SUBAMVIVEE OF ........uuweerecmussmmsmssssossomsmmsssonssssnnnes

Y Oirectly on land for open percolation into sub-terrains on strat of survey No. ...............
Adjoining/ at a distance of o Streamiiver, 0

)SQ"idWasles into
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e Uttarakhand Environment Protection & Pollution Control Bogrd
:L::;i ’ﬁ FORM.5 7 E-115 Nehry Colony Handwar Road , DEHRADUN
f:‘k & (-w

[See Rule 20 and rule 21)

CCA-Renewal - 50096 g

i ish or tak
ication for consent to establis .
ﬁps;f:m for discharge, under section 25
n?ri: of Pollution) Act. 1974,

¢ any step to establigh any Industry,

operation proccess or
or continutation or discharge under

any treatment and
section 26 of the Wate

T (Prevention and

Date : 06/09/201
y “rushe PCB-ID : 13685
: Ashok Ston Crusher
" PLOTIPHASE No. VILL-CHORPAN, |

VILL-CHORPANI P.O. RAMNAGAR,
RAMNAGAR - 244715

DIST : Nainital, TAL : Nainital, SIDC : Not In Any SIDC

I/We hereby apply for consent/renewal of consent under section 25 of the Water (Prevention and Control of
Tution) Act. 1974 (6 of 1974) to establish or take any step to establish any Industry o
featment and disposal system or any extension o iti

ewage/trade effluent* to continue to discharge s
iewage

To,
The Member Secretary,

Uttarakhand Environment Protection & Pollution
Control Board

E-115 Nehru Colony
Haridwar Road , DEHRADUN

L. Full name of the applicant

2. Nationality of the applicant
3. Constitution Type

: Ashok Kumar Agarwal
: INDIAN
: Proprietary

,‘l. Names, Address and Telephone ¢ Ashok Kumar Agarwal (9837213?99)
Nos of Applicant

5. Address of the industry, : Ashok Ston Crusher,

PLOT/PHASE No,. VILL-CHORPANI,
VILL.-CHORPANI P.O. RAMNAGAR,

RAMNAGAR - 244715
DIST : Nainital, TAL : Nainital, GIDC : Not In Any SIDC
6. Details of Commissioning ete 1 9/5/198¢
7. Total Number of employee 1 9
€Xpected to be ¢

mployed,
8. Details of license if an i
» 1t any obtained |
under the Provisiong of Industria] * C1203’41102224"PMTISS”09

?;Sv;:lopcment Regulation Act,,

*Sitri

ke ol hich js hot feleyiy,
Water
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o arakhand Environ; i —p -
— Ut nent Pmtec??ﬂ le l’?llluttlon Control Boarg
= = - ehru Colony Haridwar R d,D
A FORM - | g v
N L _ See Rule 9(1) ] “ A:N’X“@'
umweca (To be submitted in triplicate)

CCA-Renewal - 52282

A I blishing / operation the i :
tion for consent for esta '8 / operation the industrial plant/ plants under Section 2 fth
Applicati Air (prevention & Contro] of Pollution ) Act, 198] e

Date : 27%2 " :
From: Ashok Ston Crusher PCB-ID : 13685
PLOT/PHASE No. VILL-CHORPAN], . |
VILL-CHORPANI P.O. RAMNAGAR,

' RAMNAGAR - 244715
p DIST : Nainital, TAL : Nainital, SIDC : Not In Any SIDC

R

| The Member Secretary, . ’

| Uttarakhand Environment Protection & Pollution Control Board
E-115 Nehru Colony
Haridwar Road , DEHRADUN

Uwe hereby apply for consent / renewal of consent under Section 21 of the Air (Prevention & Cntrol of Pollution ) Act. 1981
to establish / operate / the industrial} plant/ plants owned by Ashok Ston Crusher '

Ashok Kumar
to be located / located at

PLOT/PHASE No. VILL-CHORPANLVILL.-CHORPANI P.0. RAMNAGAR,RAMNAGAR
- 244715DIST : Nainital, TAL : Nainital, SIDC : Not In Any SIDC .

The relevant detailg are as under :

L. Full name of the applicant with designationand : Ashok Kumar Agarwal
address and Telephone /Telex number / Fax No.

2. Names of full time directors / partners / owners  : As per Annexure R e
Wwith address ang telephone nos,

2. Full addres ofthe factory / induste : Ashok Ston Crusher
(Survey No. Vilage plorni, oo Lowial plant/s . : : :

etc.) with ¢ plot No. location premises’  PLOT/PHASE No. VILL-CHORPANI,
) Witk elephone / telex Nos/ Fax No, VILL.-CHORPANI P.0. RAMNAGAR,
| RAMNAGAR - 244715 _ T
DIST : Nainital, TAL : Nainital, GIDC : Not In Any SIDC : :

4. Date of compm;

ssion of industrial plant/s or + 05/09/1986
is’wm date Ofcommissioning ] '
- PlanV/ projecy cost (Rs, in lakhs) 150
5A Speci
PeCify whether small, medium or large scale. : Red - Small
6. Total number of cmPIOYecs .9 5
7. List of R iale vt - .
AW materigg With monthly consumption rate (MT/month) '
3 ~ ' Capacity- Unit/Month
7A. List of py, : ; ;
Wﬂy production rate (MT/month) :
1-Through XGN

e,
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== Uttarakhand Environment protection and Pollution Control Boarg
et E-115 Nehry Colony, Dehra Dun (Uttarakhand)

RUFr
\ Phone ; 0135
one lIJS 2668084, Fay 2668092, Wel, - www.neppeh.b.gov.in, E-mail ; msukpeb@yahna,com

UEPPCBHO/Con/A-16/2013 | qu Date: 24-G- 103

Registered Post A‘W*%

To,
M/s Ashok Stone Crusher,

Village-Chorpani, P.0.-Ramnagar,
Distt-Naintal.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981 ang Authorization under “Rule-5" of the “Hazardous
Waste (Management, Handling and Transboundary Movement) Rules, 2008” notified under
“Environment (Protection) Act, 1986" a5 applicable (to be referred hereinafter as Water Act, Air
Act and HW Rules respectively),

PCBID - 13685 Inward ID - 53720 |
CCA (Renewal)
Consent No. 33038/ 6 2 6 -__Date 07.05.2013

CCA is hercby granted to M/s Ashok Stone Crusher located at Village-Chorpani, P.O.-
Ramnagar, Distt-Naintal subject to the provisions of the Water Act, Air Act and HW Rules and

the orders that may be made further and subject to following terms and conditions :-

This CCA is granted for a period { am 07.05.2013 to 31.03.2014 and valid for

1.
manufacturing of following products with Capital Investment / Net Assets Values

T0.54Crs.
S |1 Last CCA | Present CCA (Renewal) |
No. Product ‘ Quantity ( Product Quantity ]

(Per Month) (Per Month)
| 1 [ Stone Grit Various | 30000MT | Stone Grit Various [ 30000MT l
] Sizes | Sizes
2. Specific Conditions under Water Act:
() The daily quantity of effluent discharge (KLD) :-

' Last CCA | Present CCA (Renewal) |

,j Trade Effluent Nil. | Nil. |

g ~ Sewage Nil | Nil |

(i) Trade Effluent Treatment and Disposal: The applicant shall operate Effluent
Treatment Plant consisting of primary/secondary and/or tertiary treatment as is
required with reference to influent quai: ity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately.

(iii) The treated effluent shall be recycled to the maximum extent to achieve Zero Discharge
and remaining treated effluent shall be sent to CETP/reuse in gardening and the same has
to be maintained continuously so as to achieve the quality of the treated effluent to the
following general and specific standards as prescribed under Environment (Protection)

Rules, 1986 and applicable to the unit from time-to-time :-

--""'I—\—.__
1=

i
;
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Vttarakhand py

Wironment Protection & Pollution Copntynl 12
i FORM - |

CCA-Renewal - 53720

Application for consent for establish; - i ’
Pi ent fU‘L }.Slﬂhhshlll.g / operation the industrial plant / plants under Section 21 of the
Alr (prevention & Control of Pollution ) Act. 1981

Date : 23/04/2013
From: ' (i
PLOT/PHASE No. VILL-CHORPANI,

VILL-CHORPANI P,O. RAMNAGAR

RAMNAGAR - 244715 ]

DIST : Nainital, TAL : Nainital, SIDC : Not In Any SIDC"

=11

l'o.

The Member Secretary,

Utarakhand Environment Protection & Pollution Control Board
E-115 Nehru Colony

Haridwar Road , DEHRADUN

iwe hereby apply for consent / renewal of consent under Section 21 of the Air (Prevention & Control of Pollution ) Act 19%]

10 establish / operate / the industrial plant / plants owned by Ashok Ston Crusher

Ashok Kumar

to be located / located at
PLOT/PHASE No. VILL-CHORPANLVILL.-CHORPANI P.O. RAMNAGARRAMNAGAR
- 244715DIST : Nainital, TAL : Nainital, SIDC : Not In Any SIDC

The relevant details are as under :

I. Full name of the applicant with designation and : Ashok Kumar Agarwal
address and Telephone /Telex number / Fax No.
2. Names of full time directors / partners / owners
with address and telephone nos.

3. Full address of the factory / industrial plant/s : Ashok Ston Crusher,

(Survey No. Village plot No. location premises PLOT/PHASE No. VILL-CHORPANI,

eic.) with telephone / telex Nos/ Fax No. VILL.-CHORPANI P.0. RAMNAGAR,

RAMNAGAR - 244715

DIST : Nainital, TAL : Nainital, GIDC : Not In Any SIDC
: 05/09/1986

: As per Annexure 13685_dir

4. Date of commission of industrial plant/s or
Proposed date of commissioning

5 Plany project cost (Rs. in lakhs) 154
9A Specify whether small, medium or large scale. @ Rud - Small
9

2 'rf!lul number of employees
" List of Raw materials with monthly consumption rate (MT/month)

S RawMsterialName [ Capacity - Unit / Month

LRIVER BOLDER I 30000000 . MY .

} ctx rayr s PO D 1 elivi g mn ) z
—._______‘__-__ e [ |

AlR 1 - Through XdN I E
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_____ FICE

== = Uttarakhand Envi i

e vironment Protection and Pollution Cont

- 29:'“20, Ne::}i Road, Dalanwala, Dehra Dup (Utta::l:l‘:;l?;;rd
BOA. Al mank han.cam

one : 0135-2; 6, Fax ; 2718092, Web : www.ue chouk.gov.in, F-m

UEPPCB/HO/Con/A-16/2015 /972

To, Bﬂll.lﬁﬂ'ﬂ.ﬂ!ﬂ

i\;[ﬁ Ashok Stone Crusher, A '
illage-Chorpani, P.O.-Ramna ar, -
Distt-Naintal. . ?

Consolidated Consent to Operate and Authorisation h
: ereinaft

(Consolu.iated Consent & authorization) (Renewal) unde: ;:c:g:fggd (:;') :;eth:\’f'i(l:A
(Prevention & Cont::ol of Pollution) Act, 1974” and under Section-21 of the “Air (Preventi:;
& Control of Pollution) Act, 1981” and Authorization under “Rule-5" of the “Hazardous
V\éaste (Management, Handling and Transboundary Movement) Rules, 2008” notified under
“Environment (Protection) Act, 1986” as a pplicable (to be referred hereinaft

Act and HW Rules respectively). R

§ PCB ID - 13685 Inward ID - 58482
CCA (Re Apply)
Consent No. 35180/ /7 £ Date 16.04.2015

CCA is hereby granted to M/s Ashok Stome Crusher located at Village-Chorpani, P.O.-
Ramnagar, Distt-Naintal subject to the provisions of the Water Act, Air Act and HW Rules and
the orders that may be made further and subject to following terms and conditions :-

15 This CCA is granted for a period from 16.04.2015 to 31.03.2016 and valid for
manufacturing of following products with Capital Investment / Net Assets Values

Z0.70Crs.
S. Last CCA Present CCA (Re Apply)
No. Product Quantity Product Quantity
(Per Month) (Per Month)
‘ 1. Refused Stone Grit Various 30000MT
Sizes

2. Specific Conditions under Water Act:
(i) The daily quantity of effluent discharge (KLD) :-

| Last CCA Present CCA (Re Apply)
Trade Effluent Nil. N{I.
Sewage Nil | Nil

(i) Trade Effluent Treatment and Disposal: The applicant shall operate Emgent
Treatment Plant consisting of primary, secondary and tertiary treatment as is required
with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated effluent shall be recycled to the maximum extent to achieve Zero Discharge
and remaining treated effluent shall be sent to CETP/reuse in gardening and the same has
to be maintained continuously so as to achieve the quality of the treated effluent to the
following general and specific standards as prescribed under Environment (Protection)
Rules, 1986 and applicable to the unit from time-to-time :-
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ANx-9

Ni/s Ashok Stone Crusher,
Plot no, vijj). Chorpani,

Po-Ramnagar, Distt- Nainital,

Rules, 2008~ notif

Inward Ip — 65028
CCA (Fresh/ Renewal/ Reapp ication/ Expans!on,’Amendment]
Consent No. -1796 -

onsent No. AWH-17961 A=)t 18])
CCA is hereby granted M/s Ashok Stone

Crusher, plot no. Vill-
provisions of the Water Act, Air Act and HW Rules and the order
terms and conditions :-

Chorpani, Po-Ramnagar, Distt-

Nainital. subject to the
s that may be made further 3

nd subject to following

1. ThisCcAis Branted from 05.07.2017 to 31.03.20

18 and valid for Manufacturing of
Capital Investment / Net Assets Va

lues under Rs. 01Crore to 05 crs Slap,
Present CCa (Fresh/ Renewal/

Reappllcation/ Expanslon/Amendment]
Quantity Quantity
Stone Grits Various 30000 mt, Stone Grits Various | 30009 Mt,
--—
2. Specific Conditions under Water Act:

(iii)  The daily Quantity of effluent discha
Last CCA or CTE

following Products with

rge (KLD) -
Present cca (Fresh/ Renewa|/

Reapplication, Expansinn/AmendmentJ

iv)  Sewage Treatment and Disposal: The apolicant shajj Provide comprehens;i ve STP/Septic Tank as
o is required with reference to inflyen Quantity and Quality,

Trade Effluent ]
L Sewage '




603 2

(
3 0'?{;, 6. compulsory documents to be submitted by the Industry/Unit :-
%’t (i) Annual return in Form.4 and Waste Disposal Manifest in Form-13 under HW Rules and Third Party Audit
Report.
N\ , i
s%: (i) Environment Statement in Form-V of Environment (Protection) Rules, 1986,

f% (iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

b 7 Unit has to apply f?r renewal of CCA well in advance of 60 days of expiry of this CCA.

v g Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

) g Unit has to comply with the other general conditions as annexed herewith, Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and HW Rules will results in legal action under the aforesaid

Acts and Rules. t
Regional Officer
Copy to: C.E.O. Environment Engineer, Uttarakhand Environment Protection and Pollution Control Board, Dehradun

for kind information and complince of the same. /

Regional Officer
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REGIONAL OFFICE
Uttarakhand Environment Protection and Pollution Control Board
AWAS VIKAS COLY, HALDWANI, NAINITAL (Uttarakhand) Anx "H’

Phome ONMG.22 1512, Fan ORUAG 225610 Wob 1 www ueppch ik gov.dn £ mall o haidwani@gmait com

....... -

4

#
¥

UEPPCB/ROH/COF"/'/’g /ZOIVQ 2 7‘9_ - é‘;’a Date: 070/ /7

To,
M/s Ashok Stone Crusher,
Plot no. Vill- Chorpani,

| ) Po-Ramnagar, Distt-Nainital.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated Consent 8

_uthorization) (Fresh/RenewaI/Reapplication/EKpansion;‘) under Section-25 of the “Water (Prevention & Control o

W

Pollution) Act, 1974” and under Section-21 of the “Air (Prevention & Control of Pollution) Act, 1981” and Authorizatior
under “Rule-5" of the “Hazardous Waste (Management, Handling and Transboundary Movement) Rules, 2008” notifiec
under “Environment (Protection) Act, 1986" as applicable (to be referred hereinafter as Water Act, Air Act and HW Rule:
respectively).

PCBID -13685 inward D - 238836
CCA (Fresh/ Renewal/ Reapplication/ Expansion/A endment)

Consent No. AWH-19457 /A-‘ ”g/ V4 /@3 117G |I

: R 7
CCA is hereby granted M/s Ashok Stone Crusher, Plot no. 61!!- char{ani, o—Rani{agar, Distt-Nainital. subject to the provisions o
the Water Act, Air Act and HW Rules and the orders that may be made further and subject to following terms and condition:

1. This CCA is granted from 02.07.2018 to 31.03.2021 and valid for manufacturing of following products witt
Capital Investment / Net Assets Values under Rs. 01Crore to 05 ers Slab,

S.No. | lastCCAOrCTE | Present CCA (Fresh/ Renewal/ |
- r _ Reapplication/ Expansion/Amendment) |
’ Product Quantity | Product ]‘ Quantity
I ol _!_‘_’E’,"_"""t_“}._._}_ (Rerhoowt__
|1, | Stone Grits Various | 30000 Mt. ll Stone Grits Various ’ 30000 Mt. ]
L Size [ Size L | .'
2. Specific Conditions under Water Act: )
(i) The daily quantity of effluent discharge (KLD) :-
Last CCA or CTE Present CCA (Fresh/ Renewal/
Reapplication/ Expansion/Amendment)
Trade Effluent NIL NIL
Sewage Nil Nil o j

Sewage Treatment and Disposal: The applicant shall provide comprehensive STP/Septic Tank as is

(ii) ‘ ; ' :
required with reference (o influent quantity and quality.
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st - e 6 06 http:!/ukocmms.nic.iufmdApplicaﬁﬁnDemfls/popCha]lan/I04224

et | ______g_qarakhand Pollution Contro} Board
984871765 Date : 09-11-2024
Deposito, Name Ashok Kumar Agrawal

Receipt No,

'Bank Name,
.' Bank 1q, NA
Application No. 104224
Name ang Addregg of Industry Ashok Stone Crusher, Village Chorpani, Ramnagar, pistt.
Nainita) Nainital, Ramnagar, Nainital
| Name of Regionga| Office Haldwanj R
' Applied For CTO - both - reNew
| Payment Date 23-10-2021
| Payment Details
|Amount Pajqg (Rs.) 78000.0
Transaction Statys Successfully Completeq
i Receipt No, 9?8135790 Date ; 09-11-2021
! Depositar Name Ashok Kumar Agrawal
'Bank Name,
S Bank 1, NA
Application No. 1042246
Name and Address of ndustry A R E—.
Name of Regional Office Haldwani RO
! Applied For CTO - both - reNew
:I Payment pate 10-02-2021
: Payment Details
-I Amount Paid (Rs.) 26000.0
Transaction Status Successfully Completed
104000.0

Total fee paid (Rs.)
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Uttarakhand Pollution Control Board
=

M Regional Office, Haldwani,

a\1/ 4 Awas Vikas Colony Nainital Road,

Haldwani (Nainital),Uttarakhand 263139

phone 10:(05946)-221532,225618

Any- 12

|

Provisional Consent Order (CCA)

Application No-1042246  Dated: 30/10/2021

Ref No-5140/UEPPCB/Haldwani RO/Nainital/CTO/1042246 ' Valid upto: 31/03/2026

for operation of plant/carrying out industrial activity specifying following conditions.

Consolidated Consent and Authorisation
In exercise of the power conferred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 of the Air (Prevention and

Control of Pollution)Act-1981

And whereas Board has received consolidated Application Nc,{CtO:CCA-Renew) 1042246 and Dated 23/10/2021 for the consol idated consent and
authorizationl CC&A) of this Board under the provisions / rules of the aforesaid Acts Consent & Authorization is hereby granted as under.
CONSENT AND AUTHORISATION : (under the provisions / rules of the aforesaid environmental acts)
To
M/s Ashok Stone Crusher
Village Chorpani, Ramnagar, Distt. Nainital N, ainital
Tehsil: Ramnagar
District: Nainital
. Phone No: 9997911155
Consent Order No: 1042246 Renew Valid upto: 31/03/2026
All Conditions under the AIR ACT-1981 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Applicable to you as mentioned
in the detailed Consent Order ***
GENERAL CONDITIONS :-
a) This order is provisional order and detailed order is considered as final,
b) All the conditions & provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act 1986 and the rules made there under shall

be complied with

displayed to facilitate identification.

€) The industry shall take adequate measures for control of nojse levels from its own sources within the premises 50 as to maintain ambient air quality standards in

This is computer generated order. Signature is not required.
Pagel
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D) In case of change of ownership/management the name and address of the new owners/ partners/ directors/ proprietor or equipment or working conditions as

reckoned between 10 p.m. and 6 a.m,

mentioned in the consents form / order should immediately be intimated to the Board.

) Industry shall have to display data outside the main factory gate with regard to quantity and nature of hazardous chemicals being handled in the plent, including
waste water and air emissions and solid hazardous wastes generated within the factory premises.

h) The CCA shall be produced for inspection at the request of an officer authorized by the Uttarakhand Pollution Control Board,

i) Any unauthorized change in personnel, equipment or working conditions as mentioned in the CCA order by CCA holder shall constitute a breach of this CCA.

1) Adequate plantation shall be carried out all along the periphery of the industrial premises in such a way that the density of plantation is atleast 1000 trees per

acre of land and a green belt of 5 meters width is developed.

under the Water Cess Act- 1977,

*** Note : ACT-Specific, Industry-specific, Area-specific Conditions
alongwith Product,Waste water effluent details shall be precisely
mentioned in the DETAILED Consent Order. .

*** Note :This is only provisional communication. The final

Consent/Authorization in hard copy with duly signed by competent
authority shall the final and valid Consent/Authorization,

For and on behalf of
Uttarakhand Pollution Control Board

RO Haldwani
Dr. R.K. Chaturvedi
Mobile no-9411101556

This is computer generated order. Signature is not required.
Page2
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_ REGIONAL OFFICE
:-'_f_-';-":-‘-‘ UTTARAKHAND POLLUTION CONTROL BOARD
Awnid B Awas Vikas Colony, Haldwani, Nainital

bl Pleane 1 G8546-121502, , Fax 105946-225618 Wb 1 s uenpeh nliaaia. E-muil | vokaldwani@goailcom

UKPCBHO/Cony/]-| 4 72021 1612670 D%é%f/ 2/

To.

M/s Ashok Stone Crusher,
Vill- Chorpani. Ramnagar
Dist: Nainital

Consolidated Consent to Operate and Authorisation hercinafter referred to as the CCA (Consolidated Consent

authorization) (Fresh/Renewal/Reapplication/Expansion/) under Section-25 of the “Water (Prevention & Contr
of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention & Control of Pollution) Act, 1981" a1
Authorization under “Rule-5" of the “Hazardous Waste (Management, Handling and Transboundary Movemen
Rules, 2008” notified under “Environment (Protection) Act, 1986" as applicable (1o be referred hereinaficr as Wal
Act. Air Act and HW Rules respectively).

[Consent No- 1042246 /4 . /421 [T )47 &, Date- 30/10/2021 j=
This CCA is hereby to Ws/(n Stone/ Crusher~Vill- Chorpani, Ramnagar, Dist- Nainital, subject to Ul
provisions of the Water Act, Air Acl and w and the orders that may be made further and subject to followii

terms and conditions -
1. CCA is granted for a period upto 31/10/2026 and valid for manufacturing of following products with Capit
Investment / Net Assets Values under Stab 345.00 Lakhs

S, [LastCCA or CTE Present CCA (Renewal)
. No. Product Quantity (Per Product Quantity (Per Month)
' Month)
1. | Stone Grits Various 30000 MT Stone Grits Various 30000 MT
Size | Size 2 i)

2. Specific Conditions under Water Act:
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal) B B
Trade Effuent NIL NIL )
Sewage NIL 0.5 (Zero Discharge) R

iy Sewage Treatment and Disposal: The applicant shall provide comprehensive STP/Septic Tank as is required
with reference to influent quantity and quality.
3. Conditions under Air Act:-
(i) The applicant shall use following fuel and install a comprehensive control system consisting of control equipme
as is required with reference to generation of emissions and operate and maintain the same continuously so as 1o
achieve the level of pollustants to the following standards

S. | Stack attached | Stack | Type of Fuel Emission Control Emission standards not
No with height | Fuel Quantity Equipment to exceed
(M1)
1 DG Set IBOKVA 3.0 HSD 10 LariHr | Acoustic Enclosure with Stack | As per E(P)Act
Ambient Afr Quality {5y 1o '|
1. | Suspended Particulate matter (SPM) | Not 10 exceed [ 600pg/m’ |

In case of stoppage of functioning of air pollution control equipment, production has to be stopped immediate
and this Board has 1o be intimated by fax/phone/email with a report in this regard 1o be dispatched immediately

(i) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as
required for meeting the ambient noise standards for night and day time as prescribed for respeclive areas/zon
(Industrial, Commercial, Residential, Silence) which are as follows :-

s
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Standards  for | Industrial Area | Commercial Area | Residential Area Silence Zone
Night Time in| Day Night Day Night Day Night Day Night
db(A) Leq time time time time time time time time
75 70 65 55 55 45 3 1. 40
Day time : from 6.00 &.m. 10 10.00 p.m.. Night time: from 10.00 p.n. (0 6.00 a.m.

4. Conditions under HW Rules:-

L
L.

I

Number of authorization and date of issue :

The Factory Manager of M/s Ashok Stone Crusher, Vill- Chorpani, Ramnagar, Dist- Nainital. is hereby grated
an authorization to operate & facility for collection and storage of Hazardous wastes.

The authorization is granted to operate a facility for generation, collection and storage of hazardous wasies
within factory premises for following category of wastes.

IV.  The authorization shall be in force for a period upto 31.10.2026.
V. The authorization is subject 10 the conditions stated below and such conditions as may be specified in the
rules for the time being in force under Environment (Protection) Act, 1986.
S.No. Category Quantity of Waste for which authorization | Mode of Disposal
(Schedule-l & is being issued (MTA)
Schedule-11)
i Schedule-l 5.1 0.010 Recyeable

Terms and conditions of authorization:

I
1L
I
Iv.

V.
VL

Vi

The authorization shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules
made there under.
The authorization and its renewal shall be produced for inspection at the request of an officer authorized by
the SPCB/PCC.
The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous wastes without
obtaining prior permission of the SPCB/PCC.
Any unauthorized changes in personnel, equipment as working conditions as mentioned in the application by
the person authorized shall constitute a breach of his authorization.
It is the duty of the authorized person to take prior permission of the SPCB/PCC 1o close down the facility.
An application for the renewal of an authorization shall be made as laid down under these rules.
Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCB.

This CCA is valid only for manufacturing process of Different type of Stone Grits & Sand
3000MT/Month..

Compulsory documents to be submitted by the Industry/ Unit:-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules and Third Party Audit

Report.

(?i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

Unit has to comply with the other general conditions as annexed herewith. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and HW Rules will results in legal action under the aforesaid
Acts and Rules.

-

“,.E:\l'»
egional Officer(i/e)

Copy t0: Member Secretary, Uttarakhand Pollution Control Board, Dehradun for kind information please.

deomcer( ife)
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Specific Conditions: Annexure

—

The Unit shall Strictly comply with the provisions of Water Act. Air & E(P) Act and Rules/Notification made thereunder.
This CCA valid for crushing of raw material (River Bed Materials) obtained form legitimate sources only.

The industry shall take adequate measures to control of noise form its own source so as to comply with the standards as may
be applicable.

The unit shall not increase the production capacity as given in this CCA without prior Consent of the Board,

The Industry Strictly Adhere with the specific and general conditions issued with CCA orders. Any violent of stipulated
conditions may attract legal action under the provisions of Water Act, Air Act and Environment (Protection) Act and Rules

* made thereunder.

~==mowN

e~

13.
. ‘The industry shall take adequate measures to control of noise form its own source so as 1o comply with the standard as may

15.

16.
17.
18.

‘The unit shall ensure all measures for pollution control as specified under the Environment (Protection) Act, 1986 and Rules
made there under. Unit shall comply with the standards stipulated for stone crushing Units under the Environment
(Protection) Rules. 1986 as amended time 1o time. so that ambient air quality not exceed prescribed limit at any time.

Unit shall provide wind breaking wall along the periphery of the premises.

Unit shall construct metallic road within premises.

Unit shall provide dust suppression/containment system on all dust emitting sources/equipmet.

. Unit shall do regular wetting of the ground within premises.
. Stone cusher shall be established inside the covered shed.
. Ducting system with [D fan to be provided for suction of dust and o be scrubbed with water. The water form scrubbing will

be channelizing to settling tank. The water will be re-used for scrubbing.
The industry shall ensure interlocking of air pollution control devices and production process.

be applicable.

The Stone Crushing units/Screening Plants/Pulverisers shall strictly follow the provisions of the Uttarakhand Stone Crusher,
Screening Plant, Mobile Stone Crusher, Mobile Screening Plant, Pulviser Plants Hot Mix Plant, Ready mix Plant Anugys
Policy, 2020 promulgated by the State Government and shall obtained necessary permission form the competent authority
with in stipulated time specified in Anugya policy-2020.

The Industry shall ensure ali safety measures and shall undertake periodical assessment by the competent authority.

The unit shall not operate during night hours as defined under Noise Rules-2000.

Unit shall comply with Directions/Orders/Guidelines issued by Hon'ble Courts/Tribunal and/or Competent Authority forn
time 10 time in r eference to Stone Crusher.

General Conditions:

1.

10.

11,

The applicant shall get analyze the samples of effluent/emission/hazardous wastes at least once in a three month from the
laboratory recognized by the MoEF and shall report to the UKPCB.

The Spplicant shall however, not without the prior consent of the Board bring into use any new or altered outlet for the
discharge of effluent or gases emission or sewage waste form the unit.

The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated conditions within
30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not complying with stipulated conditions
or any futher direction/instruction issued by the Board, legal actionshall be initiated against the applicant.

The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be leak proof.

The industry shall provide uninterrupted entry to Pollution Contrl equipmen for smooth sampling/monitoring of efficiency
of poliution control measures.

The industry shall provide “Inspection Book” at the time of inspection to the Board,s officials.

Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to occur In excess
of standards laid down, such information shall be repored to the Board’s offices and all other concerned offices. In case ol
fallures of pollution control equipment, the production process connected to it shall be stopped with immediate effect.

The industry shall operate in amanner so that all emissions be emitted through designated chimney/stack only.

In case of any damage to the agriculture productivity, human habitation etc. by the operations of industry, it shall be
imperative to stop production in the industry with immediate effect and such information shall be reported to Board's
offices. The industry shall be liable to pay compensation also In such cases as decided by the Competent Authority.

The applicant shall apply before the 60 days of expiry of CCA or any change in production types/productions
capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or emission points,
The Board reseves the right to revoke/add/modify any stipulated condition issued along withCCA, as may be necessary,
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1a.

15.
16.

17.

18.

21.

614 31

The person authorized change shall not rent, lend, shell, transfer or otherwise transport the hazardous waste withou:'l
obtaining prior permissions of the Board. !

. Any unauthorized change in personnel, equipment as working conditions as mentioned in the application by the person

authorized shall constitute a breach of his authorization

It is the duty of the authorized person to take prior permission of the Board to close down the facility.

The authorization is valid for temporary storage of Hazardous waste within premises only.

The authorization agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals being
used in the plant as well as air emission and waste generated within premises is displayed on Display Board of size 6x4 feet
outside the main factory gate within premises.

it is duty of the authorized person to take prior permission of this Borad to closed and cleanup the facility for treatment,
storage and disposal of hazardous waste.

Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and chemical
analysis of hazardous waste sample and report to the Board.

. The Storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ Shall be displayed at

appropriate position both in Hindi and English.

The Industry shall store used oil/spent oil waste in sealed drums placed on impervious floor under covered shed. Hazardous
waste if required shall be sold only to Registered Recyclers/Re-processors.

In case of any transportation of hazardous waste, the detalls in Form-10 of the Hazardous & Others Wastes Rules, 2016 shall
be submitted to the Board.

W—
Régional Officer(i/c)
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Air pollution controlling by greenbelt
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Annexure A6
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Interlocking control of air pollution




668 i

Ducting system for interlocking control of air pollution
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Wind breaking wall
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Reuse of washing water with pucca satelling
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ASHOK STONE CRUSHER

Annexure A8

By 16
GRAM CHORPANI RAMNAGAR
WATER METER LOGBOOK
INITIAL SUTAL WATER OPERATOR
DATE READING FINAL READING CONSU::IPTION SIGNATURE REMARK
01-01-2023 175.20 177.20 2000 &
02-01-2023 177.20 179.30 2100 4~
03-01-2023 179.30 181.40 210, )~
04-01-2023 181.40 183.40 2.00 |
05-01-2023 183.40 185.60 2.20 [
06-01-2023 185.60 187.60 2000 AL
07-01-2023 187.60 189.70 2.0 (L.
08-01-2023 189.70 191.80 210 A
09-01-2023 191.80 193.90 210, ¢
10-01-2023 191.80 193.90 210 A,
11-01-2023 OFF 4
12-01-2023 196.00 198.00 2.00 U-
13-01-2023 198.00 200.00 2000 ¥
14-01-2023 200.00| 203.00 3000 [
15-01-2023 OFF . o
16-01-2023 203.000 205.000 2000 Z
17-01-2023 205.000 207.000 2000 A
18-01-2023 207.000 21'8.500 150 A -
19-01-2023 OFF F -
20-01-2023 208.50 211.00 250 (-
21-01-2023 211.00 213.00 200 ¢,
22-01-2023 213.00/ 216.00 3.000 ¥
23-01-2023 216.00 718.00 2000 X
24-01-2023 218.00) 0.20 2200 &
25-01-2023 220.20! 22.40 2200 2.
26-01-2023 222.4 224.40 200 A-
27-01-2023 224.4 76.70 230 A
28-01-2023 226.70 2.00 230] &£
29-01-2023 229.00 1.00 2000 4
30-01-2023 OFF 4
31-01-2023 231.0( 1.00 2000 A~
: 57.80 KL

{
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WATER METER LOGBOOK

6/6

ASHOK STONE CRUSHER
GRAM CHORPANI RAMNAGAR

TOTAL WATER

INITIAL FINAL OPERATOR

L READING READING CONSUKTPTION SIGNATURE RENAARK
01-02-2023 233.00 235.00 2.00 H
02-02-2023 235.00 236.00 1.00] A~
03-02-2023 236.00 238.00 2.00] A~
04-02-2023 238.00 240.00 200 44—
05-02-2023 240.00 242.00 2.00] S—
06-02-2023 242.00 245.00 3.000 U~
07-02-2023 245.00 247.00 200 (-
08-02-2023 247.00 249.50 250 4.-
09-02-2023 249.50 253.00 3.50 E
10-02-2023 253.00 255.00 200 [),
11-02-2023 255.00 257.00 200 &
12-02-2023 257.00 259.80 280 [
13-02-2023 259.80 262.60 2.80] _A
14-02-2023

15-02-2023

16-02-2023

17-02-2023

18-02-2023

19-02-2023

20-02-2023

21-02-2023

22-02-2023

23-02-2023

24-02-2023

25-02-2023

26-02-2023

27-02-2023

28-02-2023

Netac e
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ASHOK STONE CRUSHER
GRAM CHORPANI RAMNAGAR

WATER METER LOGBOOK
INITIAL P BRI OPERATOR
DATE READING FINAL READING CONSUKTPTION SIGNATURE REMARK
01-03-2023 298.00 300.30 230 ¥
02-03-2023 300.30 302.70 2.40| &~
03-03-2023 302.70 305.00 230 V—
04-03-2023 305.00 307.40 240 L
05-03-2023 307.40 309.70 230 L.
06-03-2023 307.70 312.00 230 L
07-03-2023 312.00 315.00 3.00 [\
08-03-2023
09-03-2023 315.00 317.30 230 44—
10-03-2023 317.30 319.30 200 4-
11-03-2023 319.30 321.30 2000 \
12-03-2023 321.30 323.50 2.20 -
13-03-2023 323.50 325.90 240 Q-
14-03-2023 325.90 328.20 230, &
15-03-2023 328.20 330.70 250 4,
16-03-2023 330.700 333.40 270 &,
17-03-2023 333.400 336.40 3.00] 4
18-03-2023 336.400 339.20 280 4
19-03-2023 339.200 342.00 2.800| «of.
20-03-2023 342.00 345.00 300
21-03-2023 345.00 347.00 2000 &
22-03-2023 347.00 349.00 2000
23-03-2023 349.00 352.70 370 <
24-03-2023
25-03-2023
26-03-2023
27-03-2023
28-03-2023
29-03-2023
30-03-2023
31-03-2023
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